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The 25™ July 2024
S.0. 309 Dated 5 August 2024—In exercise of the powers conferred under sub section (1)

(Fo 01/ WC-1009/2016, siotio—3958)
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of section 20 of Employee Compensation Act 1923 (The Workmen's Compensation (Amendment)
Act 2009) the Governor of Bihar is pleased to appoint the Officers mentioned in the column-3 as
Compensation Commissioners within the Jurisdiction of the local limits given in column-4.

Sr. Name of Compensation Commissioners Jurisdictional Districts.
No. Division
1 2 3 4
Deputy Labour Commissioner, Patna, Nalanda, Bhojpur, Rohtas,
1 Patna .
Patna Kaimur, Buxar
5 Magadh Deputy Labour Commissioner, | Gaya, Aurangabad, Jehanabad, Arwal,
Gaya Nawada
Deputy Labli)/}.llfnC(e);nmlsswner, Munger, Lakhisarai, Shekhpura, Jamui
3 Munger £ —
Deputy Labour Commissioner, . .
. Begusarai, Khagaria
Begusarai
Deputy Labour Commissioner,
4 Bhagalpur Bhagalpur Bhagalpur, Banka
5 Koshi Deputy Labolg)s(lil?mmlssmner, Saharsa, Supaul, Madhepura
6 Purnia Deputy Labour Cpmm1ss1oner Purnia, Araria, Katihar, Kishanganj
Purnia
7 Darbhanga Deputy Labour Commissioner, Darbhanga, Madhubani, Samastipur
Darbhanga
.. Muzaffarpur, Vaishali, Sitamarhi,
8 Tirhut Deputy Laboqr Commissioner, Sheohar, East Champaran,
Tirhut
West Champarna
9 Saran Deputy Labo;;rgr(l)mmlssmner, Saran, Siwan, Gopalganj
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(2) Previously issued notifications in this regard are hereby repealed.

(3) It shall come in to force from the date of its publication in the official Gazette.

(4) All concerned are directed to transmit the document related with the Jurisdictional
Deputy Labour Commissioner.

(No.- 01/WC-1009/2016, L.R.-3957)

By The order of the Governor of Bihar,
Rajeev Ranjan,

Joint Secretary to the Government.
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